Particulars

L. Affidavit

il

E R —_—
1

The copy of the Order of the District Leve

2. | Committee along with the Addendum
Annexure- R/ 12 e

the Certificate of the Restoral
Plantation with the photograpl
i

the Committee. Annexu

T O

4. |
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FFICE OF THE

DISTRICT MAGISTRATE & COLLECTOR
SOUTH 24 PARGANAS

Office: 12, Biplabi Kanai Bhattacharya Sarani, Alipore, Kolkata - 700 027
Phone: 033-2449 9944 / 2479 1694, Fax: 033-2448 7871

Email; dm.south24parganas@gmail.com, dm-ali@nic.in

Memo No. 17/Con/DM Date: 19 / 01 /2022

To,
The Superintendent of Police

Baruipur Police District,
South 24 Parganas

Sub: Nomination of representative for committee for supervision of
dismantling work - reg.

Ref: O.A. No.92/2021/EZ before the Hon’ble National Green Tribunal.

Sir,

Apropos you are requested to nominate one officer not below the rank of
: s ;
Addl. Superintendent of Police as member of the committee for supervision O

dismantling work at Amlamethi Hill Resrot ander Bali — 1 Gram Panchayat,

Gosaba Block, South 24 Parganas.

The name and details of the nominated officer may be sent to office of the

undersigned within 20.01.2022.

Yours faithfully,
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Certificate of dismantling of Structures

creal |
Amlamethi Project ed in violation of CRZ Notification 2011 al

site in connection with Hon'ble NGT case no: O.A. 92/2021/1.2

In pursuance of order of the District Magistrate issued vide no: 02/2022 dated: 1970172022 and
Addendum Na. 20/ 1(6)/Con/DM dated 21.01.2022, the Committee formed for Dismantling

of Structures, hereby certify that the tollowing dismantling work has been done till
16.02.2022 at Amlamethi project sito:

L. All 20 Nos. SHG work sheds have been dismantled and removed,

2. All 56 Nos. Wooden Bridges connecting the islands have been dismantled and
removed. ‘

N The dismantled structures and debris of above said demolition work has been moved
to ofisite location. |

4. Restoration work under MGNREGS 1s ongoing satisfactorily, ‘

[his is placed before the District Magistrate, South 24 Parganas for favour of his kind information
and necessary action,

4/; .h\u'v\p""} a {nd 1) jL“/L/
Addl S

| § b~
Block Iiﬂi-lupmvnl Officer  Sub Divisional Officér perintendent ol F‘ulh‘l*
Gosaba, South 24 Parganas  Canning, South 24 Parganas — Baruipur Police District

‘\\.
. N\ wq,\/
i'l(-i"ﬂ:’" /'le \
Additional District Mapistrate (LR) Additional District Magistrate (ZP)

South 24 Parganas South 24 Parganas

-

..
4-I e
r XL .-
. .— - .
‘ ' i ki
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area o iis original condition at the site “Eco-Tourism Project at Bali-1 Gram
Pﬁ!ﬂ!l'WﬂMFH&Mﬁﬂ!mmhtﬁgﬁﬂ
m&:Cmﬂuhmd for dismantling of structures and supervision of
mmm'muufmmmmm@
: 2022:

(1) AﬂZﬂ%iﬂkMﬂMﬂSﬁmmmﬂgm
islands have been dismantled and removed.

(2) The dismantled structures and debris of the above demolition works
have been cleared from the siie and shified to an ofTsite location.

(3) 2 (Two) mangrove plamtation schemes have been approved under
MGNREGA scheme by the District on 31.12.2021 covering an area of
10 (1en) Hectares at the project site.

(4) So far. 25.000 (approx.) mangrove saplings of different varietics have
already been planted and 40.000 (approx ) seeds have been sown over
an area of 5 (five) Hectares of the project site. -

) s planncd 1o plam ot of 23 Ik mangrves a the sk

A

course and necessany steps are being taken accordingly.
=1 i
(6) The water bodics at the site have been restored to

” r . B
= = = = =
4 - 1 =
S AT = T
'II .

Fl 4
N
-

[l‘
il

F

p—

Ll
-

i

This is placed before the District Magistrate. South 24
his kind information and necessary action. g

.
- =

/él:-' '*rf.-’fh"“-f F *";.l '.:
Block Development Officer Sub-Dyvisional O :
(xonaba. South 24 Puganas | Caming, 1 -4 Parga

|
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Longitude 88.736385
Elevation: 5.21#115m
Accuracy. 2.2m

Time: 07-02-2022 1245 §

Note R1 _—
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RESTORATION AND MANGROVE PLANTATION

longitude: 88.7365%1
latituda: 22.0575891
Elevation:4.0%+9%. 35m
Accurscy: 4.75m ™
< Timea:16,02.2022 14:11:02

e e

ol L B TS
= -#“i'.‘ 'I-:?'" ﬁq,-‘ﬁg‘

P R jll-z?gﬂﬂ!h&f I
o —

X 8

longitude: 88.735631 |
Flevation:4.03+3.35m .

Accurascy: 4, 75m 3
Time:16.02.2022 14:16:02 |
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Office of the Superintendent of Police
Baruipur Police District.
Baruipur,

Memo No 233 /Legal Cell Dated: 20.02.2022

To,

The District Magistrate
South 24 Parganas.
Alipore, Kol-27.

Sub:- Compliant/FIR against Amlamethi Hill Resort Project proponents an‘;l
agents for under taking and carrying on illegal construction work in
violation of CRZ Notification, 2011. i ,

Ref: Memo no 23/Con/DM dated 24.01.22 in c/w O.A no 92/21/EZ before
the Hon’ble National Green Tribunal, Eastern Zone Bench.

Kindly refer to the above,

As per compliant received from your good office vide memo no 22{ L‘Tm
dated 24.01.2022, a criminal case has been started vide Gosaba PS case ) fi r_,‘f‘ )
dated 27.01.2022 under section 188/409 IPC and 15/17 af ;nb*’%!_r__minn €
(Protection) Act, 1986 against the proponents of Amlamethi Hill Re: um I*i.x ject and

concerned authority of Bali-I Gram Panchayat. ‘ :

The fact of the case is that, a construction WBI‘K na wL en conducted
nroponents of Amlamethi Hill Resort at Amlamet 1 m Jh 1 |
which falls under the ‘Critically Vulnerable Coastal area I. CR:
Management Buffer), CRZ-1B (Inter—tlde Z‘ ‘*}‘t a|| as within

Hazard Line. The construction work unde r taken in the |

Coastal Regulation Zone, 2011 H:_;.r luan

1986. The unauthorized c,q 1;1"““

from MGNREGA fund by -,; -1 Gram Panc

of investigation.

During H,ur*r Hf
place of 0 m EI TE
Gosabaw block, pre
recg[ L
91 __U

q~-.LI1 ’I |
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so far reveals that the authorities of Bali-1 GP initiated the Project of Eco-Tourism
at Mathurakhanda Mouza under Bali-I Gram Panchayet through several resolutions
purportedly to create job opportunities for the local people, but the same was
allegedly in violation of Coastal Regulation Zone, 2011 issued under the
Environment (Protection) Act, 1986. Further, whether proper sanctions of the
competent authorities were obtained in the process is being examined. The IO i:.s .
vet to receive any documents relating to any clearance certificate from
Environment Control Board.

Investigation of the case is proceeding and further updates shall be shared
in due course.,

This is for favour of your kind information.

Enclo: Copy of FIR.

o

b e - M d
superintendent of Police
Baruipur Police District

41 -
B
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2 1CE OF THE

SiRICT MAGISTRATE & COLLECTOFI
JUITH 24 PARGANAS
anco: 12, Biplabi Kanai Bhattacharya Sarani. Ali
) , Alipore, Kolkata - 700 027
T }J.jd*2449 9944 / 2479 1694, Fax: 033-2448 7871
Wil dnnusouth24parganas@gmail.com, dm-aii@nic.in

e e e ———
—

Apart [rom the report of the unauthorized construclions made al the site without any
approval, funds taken up from the MGNREGS fund by Bali -I Gram Panchayat of Gosaba Block
15w 1ssue to be investigated from your end.
before 15.02.2022 at this end for

An action taken report should be submitted on or
Matter is listed on

wward submission before the Hon’ble National Green Tribunal. The

3 (02,2022 before the Hon’ble Tribunal.

vonnclosaed:

Solemn order dated- 06.01.2022,

-

Petition O.A. 92/2021/EZ,

ort of the Member Secretary, WBC IMA dated-20.12.2021,

D ——
Sl

(1) laeld lltb;‘n.-.,llu ) Reg

of BDO, Gosaba dated-07.01.2022, | \

\ (Tidavits dated - 21.12.2021, 31.12.2021, 05.01.2022 filed by District Magistrate-,-Snuth

215 2 1\\.]““

4 Parganas.

District | Ew;_'
- &
' C-J) g PR i b
V) %5‘1,\9 Chairman, Distrfct Level Qﬁmui i vé : :-:-__1
S { 0 C Management of Cnnstal egulatic n Zone
; e
21X O L Aae “ $% South24 Par, ;
~ oV . |
3
obs Cf,f.wo
S III.. ' O\- 'L'
|\
\. A%y
i LY 1 )‘ : D\i
- ) |
.
/.2
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pvernment of WeStBengal 5 -

;office of the Block Development Offic
er ,
VILL+P.O.-Arampur,PIN-743370. South?2 Rean

I matil:- bdDgOSﬂbQZO] 8@
ContactNo:-7601912300

4-Parganas
gmail.com

Memo.No. 2%2/ano /asa
J L

Dated. 10.02.2022

To

T‘“‘ District Magistrate & District Program Co-ordinator, MGNREGA,
South 24 Parganas District,

SIT.

Certified that in pursuance to the direction of the District Magistrate & District Program
Co-ordinator, MGNREGA. South 24 Parganas District vide Memo. No. 1807/ MGNREGA,
dated 31.12.2021, the office of the Block Development Officer & Program Officer.
MGNREGA, Gosaba Development Block conducted physical verification of all the oftice
records in connection with execution of 101(one hundred and one) schemes that were
executed in the Eco-Tourism Project at Bali-I Gram Panchayat under Gosaba Development

Block by the Bali-I Gram Panchayat as the Programme Implementing Agency (PIA) from the
fund of MGNREGS.

After thorough examination of office records available it appears that broad guidelines of
MGNREGA have been followed while executing all these schemes that were duly approved
by the appropriate authority. But the PIA neither brought it to the notice of the appropriate
authorities that the site of construction of this project falls within the Coastal Regulation
Zone nor submitted any clearance of the site before obtaining sanctions.

This is for favour of vour kind information.

(T

Gosaba 1" pmen
e e |
Gosaba, South 24 F

=
I
4
B )
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GOVERNMENT OF WEST BENGAL

5 Directorate of Micro, Small and Medium Enterprises,
ice of the General Manager, District Industries Centre, South 24-Parganas,

67, Bentict Street 314 Floor, K olkata-700069 |
Email-s24pgsdic@gmail.com V'l

Memo No:- 616/DIC/S24 Pgs Date:- 15/03/39‘22 |

To
The Additional Distric

South 24 Parganas
Alipore

t Magistrate(LR) and DL & LRO
=

Sub:- Report about M,

Sir,
After due scrutiny of the available office record
neither been

| HILL RESORT, Gosaba has
n Clearance Certificate has bee

registered under Udyam

AMLAMETH )
nissuedfrimrmwa%ﬁﬁ =

registration nor any pollutio
the said unit from this Office.

nformation and taking necessary action.

This is for your kind |

Thanking you
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P.O: Canning
0FF|CE OF P.S: Canning -
. South 24 Pargan
THE SUB-DIVISIONAL OFFICER e iy 520 Wae o
CANNING Phone: (03218) 255-340 (O)
SOUTH 24 PARGANAS o-mail: sdocan@gmail.com

ate: 14.02.2022.
Memo No. 329/SD0O/CNG Date

To
The District Magistrate,

South 24 Parganas District,
Alipore, Kolkata.

i Hi Bally-1 Gram
Sub: Regarding the existence of entity named ‘Amlamethi Hill Resort’ under Yy
Panchayat

, South 24
Ref: Memo No. 2565 Dated 14.02.2022 of the BDO, Gosaba Development Block
Parganas

Sir,

saba
With reference to the above, this is to inform you that the Block Development Officer, Go
ich indicates
Development Block has submitted a report from the Pradhan, Bally-I Gram Panchayat which indi d
' ' 1 Hi nder
that there is no such project or business entity registered in the name of ‘Amlamethi Hill Resort’ u

their jurisdiction. Copies of both the submissions are enclosed for your kind perusal.

This is for your kind information.

Thanking You,
Encl: As stated above Yours faithfully,
Sub-Divisiun‘;l Officer
Memo N0.329(1)/SDO/CNG

Copy Forwarded for kind information and necessary action :

1. The BDO, Gosaba Dev. Block, South 24 Parganas

' Scanned by TapScanner
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‘;_;avernment of West Bengal

office of the Block Development Officer, Gosaba
VILL+P.O.- Arampur, PIN-743370, South 24-Parganas

Email :- bdogosaba2018@gmail.com
Contact No:-7601912300

Memo. No.: 2565

To
The Sub-Divisional Officer,

Canning Sub-Division.

South 24 Parganas,

Sub: Regarding existence of ‘Amlamethi Hill Resort’ under Bally-1 Gram panchayat.
Ref: OA NO. 92/2021/EZ

Sir,

' S Panchayat
With reference to the subject mentioned above, this is to inform you that the Pradhan, Bally lf:imm po .
has submitted a report vide memo no. 40/BDO/B-1/2022 dated 14/02/2022 which indicates that there 1s no Sucii ptej===

. . 3 s = & " & n- l_. '
or business entity registered in the name of ‘ Amlamethi Hill Resort’ under their jurisdictio

This is for your kind information.

Thanking you,

rs faithfully,
Enclo: As Stated above. You Y

Memo. No.: 2565/1(1)

forwarded for information to: _
Cupgl) The District Magistrate, South 24 parganas, Alipore, Kol-27
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B&LLY 1T GRAM PANGHAYAT

Satyanarayanpur, Gosaba, South 24 Parganas,
Pin -743370

TO

THE BLOCK DEVELOPMENT OFFICER
GOSABA DEVELOPMENT BLOCK
GOSABA, SOUTH 24 PARGANAS

Sub: Regarding existing of ‘Amlamethi, Hill Resort’ under Bally-I G f
Ref: OA NO. 92:’2021/EZ VA

Sir, ' :i..,
With reference to the above, this is to inform you that Bally-I GP hasﬁ@ﬁ L
Trade registration to any person or business entity in the name of 'Amlamethi H i '}T rt

The alleged site icw NGT case no. OA NO. 92/2021/EZ of Bally-

MGNREGA schemes were implemented is not termed or registered as Aml
by Bally-I GP.

Furthermore, there is no private or Govt. project in the name Bf' :.’y“ "
operating under Bally-I GP jurisdiction.

This is for your kind information and necessary action
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